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NAME OF THE COMPANY: Anil Goyal & Ors.
V/s.
M/s.Kalyan Polypacks Ltd. & ors.
SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the

Companies Act 2013.
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ORDER

CA No.115/PB/2016: This is an application to bring on record some additional
documents. Mr. Dutta, ld. Counsel for the applicant-petitioner raisegi vario_us
objections. The application is allowed subject to all just exceptions including
the objections raised by Mr. Dutta.

To come up for arguments on 22.11.2016. ”ﬂ W
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